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80 Students From Various Universities Complete NHRC's Winter Internship

BW Online Bureau Jan 10, 2026

The four-week in-person Winter Internship Programme (WIP) of the National Human Rights Commission (NHRC),
India, concluded in New Delhi on Friday, with 80 students from universities across the country successfully
completing the programme. The interns were selected from over 1,485 applications received nationwide.
Addressing the valedictory session, NHRC Chairperson Justice V. Ramasubramanian said the internship was
designed to broaden the thinking of students and encourage introspection, enabling them to add meaning and
value to their lives as human beings. He said the programme seeks to ignite curiosity and inspire a continuous
search for learning to help young people discover a sense of purpose in life.
Justice Ramasubramanian emphasised that learning can come from every experience and noted that true
happiness depends on pursuing constructive work with complete focus. He urged the interns to share the
knowledge gained during the programme and serve as ambassadors of human rights in society. Referring to the
diverse backgrounds of the interns, he said the programme offered an opportunity to understand the country
through one another’s perspectives. Quoting the Ramayana, he underlined the importance of reverence for one's
mother and motherland.

Congratulating the interns, NHRC Member Justice Bidyut Ranjan Sarangi said the internship had sown the seeds
of understanding human beings and human rights. He noted that participants had the opportunity to learn from
distinguished experts who shared insights into human rights mechanisms, and expressed confidence that the
interns would contribute meaningfully to society.

Earlier, NHRC Secretary General Shri Bharat Lal highlighted the importance of unlearning biases and prejudices
alongside acquiring knowledge. He said internships such as those offered by the NHRC deepen understanding of
dignity, respect and civility, adding that skills and knowledge without values and purpose hold little meaning. He
urged interns to emerge as responsible citizens and human rights defenders committed to standing against
injustice.

Presenting the internship report, NHRC Joint Secretary Saidingpuii Chhakchhuak outlined the programme’s
achievements and announced the winners of competitions, including book reviews, group research project
presentations and declamation contests. She commended the interns for their commitment, dedication and
active participation, and encouraged them to internalise the principles of justice, dignity and equality.

The internship featured sessions by eminent speakers, including the NHRC Chairperson, Members and senior
officers, along with serving and former officials from various commissions and ministries, civil society
representatives and subject experts. Interns also undertook field visits to Tihar Jail, a police station and SHEOWS
NGO, gaining first-hand exposure to real-world challenges and the practical dimensions of human rights
advocacy.

(PIB)
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Centre appoints Anand Swaroop as Special Secretary (Internal Security); Anupama Nilekar named NHRC DG
(Investigation)

By: FirstIndia

New Delhi: The Central government has appointed senior Indian Police Service (IPS) officers Anand Swaroop and
Anupama Nilekar Chandra to key posts in the Ministry of Home Affairs (MHA) and the National Human Rights
Commission (NHRC), respectively.

Appointments Committee of the Cabinet (ACC), chaired by Prime Minister Narendra Modi, approved these
appointments following a proposal from the Ministry of Home Affairs. The appointments were officially
announced through an order issued by the Department of Personnel and Training (DoPT) late on Thursday
evening.

Swaroop, a 1992-batch Uttar Pradesh cadre IPS officer, presently serving as Director General (Investigation) in the
NHRC, has been appointed as Special Secretary (Internal Security) in the Ministry of Home Affairs. He will assume
charge of the post from the date of joining and will serve till August 31, 2029, his date of superannuation, or until
further orders.

Swaroop will take over the reins from incumbent Praveen Vashista, a 1991-batch Bihar cadre IPS officer, who has
been serving in the role since October 2024.

With a strong track record in policing and administration, Swaroop has earlier worked in key posts. Before being
appointed as DG (Investigation) NHRC, Swaroop was posted as Director General of Police (DGP) Headquarters in
Lucknow, Uttar Pradesh.

In a related decision, the ACC also cleared the appointment of Anupama Nilekar Chandra, a 1994-batch Bihar
cadre IPS officer, as Director General (Investigation) in the NHRC. She is currently posted as Special Director
General in the Sashastra Seema Bal (SSB).

Her appointment to the post will be effective from the date of assumption of charge and will continue till March
31, 2031, or until further orders.
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Cold wave heightens risk of infections, affects patients with hypertension, heart ailments, caution doctors

January 10, 2026

With increased patient load due to cold wave conditions in the ongoing winter months, doctors are warning of
heightened risk of infections (flu, pneumonia, other respiratory illnesses) that may trigger flare-ups of chronic
obstructive pulmonary disease, and adversely affect patients with high blood pressure and heart ailments.

“Cold weather causes blood vessels to constrict, raising blood pressure and increasing the workload on the heart,”
Sanjeeva Kumar Gupta, consultant, Department of Cardiology, C.K. Birla Hospital, Delhi, said.

Reducing physical activity, higher intake of salty foods, dehydration, and winter illnesses place additional strain on
the cardiovascular system, Dr. Gupta added. Cold weather also triggers stress hormones, including adrenaline,
which raise blood pressure and heart rate, he cautioned.

“During winters, the body’s sodium and potassium levels can fluctuate. Lower fluid intake and dehydration may
lead to higher sodium levels. At the same time, changes in diet, use of diuretics, and eating fewer fruits and
vegetables can cause potassium imbalance, especially in heart patients,” Dr. Gupta said.

Common seasonal respiratory illnesses, alongside stomach viruses such as Norovirus, often exacerbated by cold,
dry air and indoor crowding, adversely impact vulnerable populations, stressing immune systems and increasing
risks for chronic conditions, including asthma, heart disease, and dry skin.

“Maintaining adequate hydration (even with warm fluids), reducing consumption of salty/processed foods, and
increasing consumption of potassium-rich produce (fruits/vegetables) helps prevent issues such as cramps,
fatigue, and kidney stones, by supporting kidney function and electrolyte balance,” Pankaj Soni, principal director,
internal medicine, Fortis Escorts Hospital, Okhla, said.

“Children under five years, especially infants, and adults over 65 years; people with chronic heart, lung, kidney, or
liver disease; diabetes; and weakened immunity (caused by, for example, cancer therapy, the use of steroids),
pregnant women, and people who are significantly overweight or obese are especially vulnerable,” Neetu Jain,
senior consultant pulmonology, critical care and sleep medicine, Pushpawati Singhania Research
InstituteHospital, said.

India is currently witnessing an early and ongoing intense cold wave, with temperatures falling 3°C to 5°C below
normal across several States. Long-term government data show that the number of cold wave days has increased
in several regions, including Jammu & Kashmir, Delhi, and Odisha.

A report by the National Crime Records Bureau, referenced in communications to governments of States and
Union Territories by the National Human Rights Commission, states that 3,639 people died from exposure to cold
waves between 2019 and 2023 in India, an average of about 728 deaths per year in this period. A 2021 study by
The Lancet found that India faces a massive burden from non-optimal temperatures, with cold waves affecting
vulnerable States, including Bihar and Uttar Pradesh, the most.

A paper titled ‘Spatial and Temporal Analysis of Cold Wave Incidences and Mortality in Indian States’ shows cold
waves remain one of India's deadly extreme climate events.

“A cold wave can have very harmful effects upon all kinds of organisms inhabiting the area, some of which are
death and/or injury to livestock/wildlife, increase in caloric demand of the body, hypothermia in humans, and crop
failure or death of plants,” the study, which reports a decrease in the number of deaths linked to cold wave


https://www.thehindu.com/sci-tech/health/cold-wave-heightens-risk-of-infections-affects-patients-with-hypertension-heart-ailments-caution-doctors/article70494239.ece
https://www.thehindu.com/sci-tech/health/cold-wave-heightens-risk-of-infections-affects-patients-with-hypertension-heart-ailments-caution-doctors/article70494239.ece
https://www.thehindu.com/sci-tech/health/cold-wave-heightens-risk-of-infections-affects-patients-with-hypertension-heart-ailments-caution-doctors/article70494239.ece

conditions after 2015, states. Such fatalities can be reduced further by identifying vulnerable areas, and ensuring
adequate supplies, including of food, drinking water, fuel, and medicines.
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UGC-University of Madras inspection reveals fraudulent M.A. Philosophy programme at Loyola College, Chennai;
syndicate action found grossly inadequate

January 10, 2026 | Vishnu

A major controversy has erupted in Tamil Nadu’s higher education sector after a joint inspection by the University
Grants Commission (UGC) and the University of Madras allegedly exposed fraudulent conduct in the M.A.
Philosophy program run by Loyola College, Chennai. The findings, submitted by the University Registrar to the
National Human Rights Commission (NHRC) on 16 August 2025, form the basis of a fresh complaint seeking the
Governor's intervention as Chancellor of the University.

No department, no students, no academic program

According to extracts of the inspection report, Loyola College failed to meet even the minimum academic
requirements to run a postgraduate philosophy program. Inspectors reportedly found no separate classroom,
faculty room, departmental library, or signage indicating a Philosophy Department. Most alarmingly, they also
found no first- or second-year students present during the inspection. These findings strongly suggest that no
genuine academic program was being conducted on the authorized campus.

The program allegedly run from the Jesuit training center

The inspection findings also corroborate allegations that the M.A. Philosophy program was not conducted within
Loyola College at all but instead operated from Satya Nilayam, a Jesuit priestly and missionary training center. The
program is alleged to be designed primarily for Christian missionaries, including foreign nationals, and not openly
accessible to the general public, raising serious concerns of religious exclusion and violation of constitutional
guarantees of equality and non-discrimination.

Decades of regulatory failure since 1998

Equally troubling is the revelation that no effective inspection or academic review of the program was conducted
by the University of Madras since 1998. This prolonged regulatory apathy allegedly allowed the program to
continue for decades under the shield of autonomy, pointing to systemic failure and possible institutional
complicity within the university’s governance framework.

Violation of reservation norms and admission transparency

The Registrar’s report to the NHRC also notes that Loyola College failed to submit category-wise admission data
and did not comply with constitutionally mandated reservation policies. LRPF states that this is not a procedural
lapse but a structural exclusion of disadvantaged and non-Christian communities from access to higher
education, striking at the core of Articles 14, 15, and 21 of the Constitution.

Allegations of visa misuse and FCRA violations

Despite the gravity of the findings, the Syndicate of the University of Madras reportedly decided on 23 December
2025 to suspend the M.A. Philosophy program for only three years. Critics have termed this response grossly
inadequate, pointing out that no financial penalties, administrative action, or accountability measures have been
taken against responsible officials, raising concerns about institutional shielding.

The complaint further alleges the misuse of student visas to accommodate foreign nationals under the guise of
academic enrollment, alongside the diversion of foreign funds received under the Foreign Contribution
(Regulation) Act (FCRA) for unauthorized activities at Loyola College. These claims elevate the issue beyond
academic misconduct, touching upon internal security, financial transparency, and national interest.


https://hindupost.in/education/ugc-university-of-madras-inspection-reveals-fraudulent-m-a-philosophy-programme-at-loyola-college-chennai-syndicate-action-found-grossly-inadequate/#
https://hindupost.in/education/ugc-university-of-madras-inspection-reveals-fraudulent-m-a-philosophy-programme-at-loyola-college-chennai-syndicate-action-found-grossly-inadequate/#
https://hindupost.in/education/ugc-university-of-madras-inspection-reveals-fraudulent-m-a-philosophy-programme-at-loyola-college-chennai-syndicate-action-found-grossly-inadequate/#

With official inspection findings already on record, this case has become a litmus test for regulatory integrity in
India’s higher education system. Whether authorities pursue a high-level independent inquiry or allow the matter
to fade with symbolic action will determine public confidence in university oversight, autonomy, and
constitutional accountability.

Role of Legal Rights Protection Forum in uncovering the fraud

The exposure of alleged academic fraud at Loyola College is the direct result of the Legal Rights Protection
Forum'’s (LRPF) relentless legal intervention, which has pursued this case with documented evidence and
constitutional precision despite prolonged institutional resistance. Beginning with its formal representation to the
Governor of Tamil Nadu in February 2025, LRPF systematically escalated the issue to statutory authorities,
ultimately compelling scrutiny by the National Human Rights Commission and forcing the University of Madras to
officially place its own inspection findings on record.

Relying strictly on primary documents, inspection extracts, admission forms, regulatory violations, and statutory
non-compliance, LRPF demonstrated that the M.A. Philosophy program existed largely on paper, was not
conducted on the authorized campus, and functioned in blatant violation of UGC norms. LRPF's sustained
pressure, a regulatory failure dating back to 1998 that spanned multiple university administrations, would have
remained unaddressed, highlighting the Forum's decisive role in breaking decades of institutional silence and
triggering overdue accountability within the higher education system.
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Man held for forcing minor into bonded labour in Haryana

By Press Trust of India, Chandigarh

Published on: Jan 10, 2026 04:56 am IST

The boy, a native of Kishanganij district in Bihar, was allegedly separated from his companions at Bahadurgarh
Railway Station in Haryana last year.

A man who allegedly forced a 15-year-old boy to work as a bonded labourer in Haryana has been arrested, police
said on Friday.

The boy, a native of Kishanganj district in Bihar, was allegedly separated from his companions at Bahadurgarh
Railway Station in Haryana last year, they said. He then met an unknown man who took him to a dairy farm, where
the child was compelled to work as a bonded labourer and suffered a severe injury while cutting fodder in a
machine, police said. The incident came to light in August, when the boy, despite his injuries, managed to reach
Nuh in Haryana, where a teacher found him, provided medical assistance at a local health centre and informed
the police.

After receiving information, the police immediately initiated proceedings under the Child Labour Act and other
relevant sections of law.

According to Haryana Police, after four months of sustained and intensive investigation and technical
surveillance, the Government Railway Police, Haryana, arrested the accused, Anil.” At the time of the incident, the
child was in a state of psychological trauma and was unable to provide clear details about himself or the accused,
making the investigation extremely challenging. Considering the seriousness of the case, Superintendent of
Police, Railways Haryana, Nikita Gahlot formed a special investigation team comprising cyber experts and
experienced officers from multiple districts,” a Haryana Police statement said.

The investigation team conducted an extensive search across more than 200 villages spread over a 200-km radius,
covering Kaithal, Jind, Rohtak, Jhajjar, Bahadurgarh, Sonipat, Panipat, Nuh and Palwal in Haryana; areas of Delhi
including Narela, Nangloi and Shahdara; and Sahibabad, Ghaziabad, Aligarh and Baghpat in Uttar Pradesh.
During the inquiry, the National Human Rights Commission directed that the child's statement be recorded again
under the supervision of specialised experts.

Anil was arrested from the Gautam Buddh Nagar region of Uttar Pradesh, where he had been working at a dairy
and constantly shifting locations to avoid being caught.

After his arrest, Anil was produced before a court and subsequently sent to Jhajjar district jail, police said.
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Odisha: Over 10 Fall Ill With Jaundice in Puri Villages After Daya River Water Contamination

By Lokmat Times Desk | Updated: January 10, 2026 20:19 IST

Over 10 people from Nuadokanda village and nearby areas in Kanas block have fallen ill with jaundice, suspected
to ...

Over 10 people from Nuadokanda village and nearby areas in Kanas block have fallen ill with jaundice, suspected
to be triggered by contamination in the Daya River, reported news agency IANS on Saturday, January 10. Health
officials have issued urgent warnings against using the polluted water, as the river continues to receive untreated
wastewater from Bhubaneswar.

Local authorities and medical teams visited the affected villages on Saturday, collected water samples and check
patients. Residents report health crises linked to the river’s toxic state, with symptoms including fever, fatigue, and
yellowing of the skin.

Bibek Anurag, Medical Officer at Kanas Community Health Centre, told reporters, “We have collected water
samples as well as samples from all suspected cases. At this stage, we can only comment after the conclusive
reports are received. Currently, there are three active patients, but they were already receiving treatment...”

Puri, Odisha: Over 10 people in Nuadokanda and nearby Kanas villages fell ill with jaundice due to Daya River
contamination. Officials visited, advised against using polluted water. The river remains toxic from Bhubaneswar
wastewater, causing recurring health crises pic.twitter.com/3yrjmx0JI10

— IANS (@ians_india) January 10, 2026

Meanwhile, BJD leader Ramaranjan Baliarsingh, who has been vocal on the issue, criticised the government’s
inaction. “The government assured the Human Rights Commission in our case that a Wastewater Treatment Plant
would be established. However, the DPR for this plant — for which ¥176 crore has been allocated — has not yet
been submitted, and work has not begun,” he said.
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SC/ST case on cops named in Dalit remand prisoner death case in Telangana

Following a complaint by Rajesh’s mother, Karla Lalitha, the second case was registered, the DSP said. The CI was
suspended and the SI transferred.

Express News Service | Updated on: 10 Jan 2026, 8:40 am

1 min read

SURYAPET: Kodad DSP Sridhar Reddy on Friday confirmed that a second case (Crime No. 245/2025) was registered
under the SC/ST (Prevention of Atrocities) Amendment Act, 2025, against Chilkur SI Suresh Reddy and Kodad Rural
CI Pratap Lingam in connection with the death of Karna Rajesh, a remand prisoner lodged at the Huzurnagar sub-
jail on November 16, 2025.

Rajesh died while undergoing treatment at Secunderabad Gandhi Hospital. A case was initially registered at the
Huzurnagar police station under Crime No. 223/2025, Section 196 of the BNSS, and the inquiry is being conducted
in line with National Human Rights Commission guidelines.

Following a complaint by Rajesh’s mother, Karla Lalitha, the second case was registered, the DSP said. The CI was
suspended and the SI transferred. To ensure an impartial probe, the Additional Director General of Police, Multi-
Zone II, appointed Nalgonda DCRB DSP G Ravi as the investigating officer.

Family paid Rs 4.12 lakh compensation

The DSP recalled that district administration sanctioned Rs 4,12,500 as compensation to the family, based on
proposals submitted by Suryapet SP K Narsimha. The cheque was handed over to Lalitha on December 26 by the
chairman of the Telangana State SC and ST Commission. DSP Sridhar Reddy said both cases were being pursued
under the respective legal provisions.
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Winter Internship at NHRC Concludes with Inspiring Insights

Shalini Singh | January 10, 2026 | Last Updated: January 10, 2026

2 minutes read

The National Human Rights Commission (NHRC) of India celebrated the successful conclusion of its four-week
Winter Internship Programme (WIP) in New Delhi today. A total of 80 students, chosen from more than 1,485
applicants from various universities throughout the country, emerged from the program with enriched
knowledge and insights into human rights.

Development of Future Human Rights Advocates

During the valedictory session, NHRC Chairperson Justice V. Ramasubramanian addressed the interns,
emphasizing the program’s goal of enhancing their thinking and fostering introspection. He encouraged the
interns to pursue self-improvement and to ignite curiosity that leads to a purposeful life. “Compete with yourself,
always striving to be better than you were yesterday,” he urged.

Lessons on Happiness and Knowledge Sharing

Justice Ramasubramanian reiterated that learning can be drawn from all experiences. He highlighted that true
happiness stems from engaging in meaningful activities with unwavering focus. The Chairperson also urged the
interns to share their newly acquired knowledge and become ambassadors for human rights, fostering a deeper
understanding of the country’s cultural diversity.

Building Blocks of Understanding

NHRC member Justice (Dr) Bidyut Ranjan Sarangi congratulated the interns and stated that their experiences
would serve as foundational seeds for understanding human rights and human dignity. He expressed satisfaction
with the rich knowledge shared by esteemed thought leaders during the program and hoped that the interns
would utilize this knowledge to positively impact society.

The Importance of Unlearning

Shri Bharat Lal, NHRC Secretary General, spoke about the importance of both learning and unlearning biases that
hinder the evolution into respectable individuals. He stated that internships with the NHRC facilitate a deeper
comprehension of values such as dignity, respect, and civility. “Skills and knowledge are meaningless without
purpose and values,” he said, motivating interns to become knowledgeable and principled citizens.

Recognizing the Achievements

NHRC Joint Secretary Saidingpuii Chhakchhuak presented an internship report, acknowledging the achievements
and contributions of the interns, including winners of various competitions. She praised the interns' commitment
and urged them to embrace the principles of justice, dignity, and equality in their future endeavors.

Broader Learning Experiences

The closing ceremony concluded with a vote of thanks from Lt. Col. Virender Singh, NHRC Director, and saw
participation from senior NHRC officials, including Registrar (Law) Shri Joginder Singh and Deputy Inspector
General (Investigation) Shri Gaurav Garg. The internship program featured discussions with renowned speakers
from various sectors, along with field visits to Tihar Jail, police stations, and SHEOWS NGO, which provided the
interns with profound insights into real-world human rights challenges.
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NHRC Flags Contaminated Water Crises In Gujarat, MP As Human Rights Violations, Seeks Reply

Archana Jyoti | January 10, 2026

The NHRC issued notices to Gujarat and MP over water contamination in Gandhinagar and Indore. Sewage leaks
caused typhoid and deaths, highlighting grave governance lapses and long-term health risks.

The National Human Rights Commission (NHRC) has taken suo motu cognisance of serious drinking water
contamination incidents in Gujarat's Gandhinagar and Madhya Pradesh’s Indore, terming them grave lapses in
governance with far-reaching public health and human rights implications.

In separate notices issued to the Chief Secretaries of both States soon after the incidents were reported about the
outbreaks, the Commission has sought detailed reports on the health consequences, administrative failures,
accountability of officials, and corrective measures undertaken to prevent similar incidents in the future.

In Gandhinagar, the NHRC acted on reports of a sudden surge in typhoid cases, traced to sewage contamination
of the drinking water supply. According to the State Health Department, at least 70 active typhoid cases have
been identified, largely concentrated in a particular locality. Investigations revealed seven leakage points in the
water pipeline network, which allowed sewage to mix with potable water.

Taking note of the outbreak, the Commission observed that the episode had exposed serious deficiencies in the
newly laid water supply infrastructure. “As per the media report dated January 4, 2026, doctors have confirmed
this to be a water-borne outbreak. Medical teams are prioritising early diagnosis and prompt treatment,” the
NHRC said in its statement.

Children form a significant proportion of the affected population. A 30-bed paediatric ward has been set up at
Gandhinagar Civil Hospital, where doctors reported that most patients presented with high fever, abdominal pain,
and gastrointestinal distress. The local civic body has conducted door-to-door health surveys covering over 1.58
lakh residents and distributed chlorine tablets and oral rehydration salts (ORS). Officials have also claimed that the
identified pipeline leakages have since been repaired.

Chief Minister Bhupendra Patel chaired a high-level review meeting earlier this week, during which Gandhinagar
Municipal Commissioner J.N. Vaghela informed that the number of new cases had begun to decline following
intensified containment measures and repair work.

Earlier this month, the NHRC took cognisance of a more severe incident in the Bhagirathpura area of Indore
district, where several people reportedly died and many others were hospitalised after consuming contaminated
drinking water. The Commission noted that residents had complained for days about foul-smelling and
discoloured water, but timely action was allegedly not taken.

It cited media reports dated December 31, 2025, that said the main drinking water pipeline in the area runs
beneath a public toilet. A leakage in the line reportedly caused sewage to mix with the water supply, while
multiple broken distribution pipelines further aggravated the contamination, allowing polluted water to reach
households.

Observing that the reported facts, if true, indicate a serious violation of the right to life and health, the NHRC
issued a notice to the Madhya Pradesh Chief Secretary seeking a comprehensive report on accountability,
remedial steps, and compensation, if any, to the affected families.

Public health experts warn that such incidents are not isolated failures but symptomatic of deeper structural
neglect in urban water management. They underline the urgent need for continuous water quality surveillance,
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swift grievance redressal, and strong accountability mechanisms to ensure access to safe drinking water—a
fundamental human right.

Highlighting the often-overlooked consequences of prolonged exposure to contaminated water, Dr. Vikramjeet
Singh, Senior Consultant in Internal Medicine at Aakash Healthcare, described such incidents as a “long-term
health misery” for affected communities.

“While the immediate health effects of contaminated water are acute and easily recognisable, the long-term
consequences of sustained exposure are far more troubling and complex,” Dr. Singh told The Health Outlook.

He explained that exposure occurs through two major pathways—biological agents such as bacteria and viruses,
and chemical pollutants—a risk that is particularly high in cities located along riverbanks that serve as primary
drinking water sources.

“Over time, individuals exposed to contaminated water may develop chronic gastrointestinal disorders, including
persistent diarrhoea, acidity, irritable bowel syndrome and increased vulnerability to intestinal inflammation,” he
said.

Chemical contamination, especially from heavy metals such as lead and arsenic, poses even graver risks. “These
substances can have profound neurological and developmental effects, particularly in children. Long-term
exposure is linked to impaired cognitive development, behavioural issues and learning difficulties,” Dr. Singh
noted.

He added that prolonged ingestion of water contaminated with carcinogenic substances significantly increases
the risk of cancers of the bladder, liver, and kidneys. Repeated exposure to waterborne pathogens can also fuel
antimicrobial resistance, making infections harder to treat and more recurrent.

“Persistent bacterial exposure weakens the immune system and may even trigger autoimmune responses,
including chronic inflammatory arthritis,” he warned.

In addition, long-term intake of contaminants such as nitrates, heavy metals, and industrial solvents can result in
serious organ damage, including kidney and liver dysfunction, pancreatic disorders, and chronic urinary tract and
bladder conditions.

“These long-term health effects often develop silently and are frequently missed unless clinicians carefully
evaluate a patient's history of exposure to contaminated water,” Dr. Singh said.
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NHRC India Concludes Four Week Winter Internship Programme with 80 Students

by- PSU Connect | Jan 10, 2026

NHRC India successfully concludes its four week Winter Internship Programme 2026 in New Delhi with 80
students from across the country participating.

New Delhi | January 2026 The National Human Rights Commission NHRC India today concluded its four week in
person Winter Internship Programme in New Delhi with the successful participation of eighty students from
universities across the country. The interns were selected from more than fourteen hundred applications received
nationwide.

Addressing the valedictory session NHRC Chairperson Justice V Ramasubramanian said the programme was
designed to broaden the thinking of young minds and encourage continuous self reflection. He emphasised that
the purpose of the internship was to ignite curiosity inspire lifelong learning and help students find a meaningful
purpose in life. He urged the interns to compete with the person they were yesterday and strive for constant self
improvement.

Justice Ramasubramanian also highlighted that happiness in life comes from pursuing constructive work with
complete focus. He encouraged the interns to share the knowledge gained during the programme and become
ambassadors of human rights in society. Referring to Indias cultural values he reminded them of the importance
of loving their mother and motherland.

NHRC Member Justice Dr Bidyut Ranjan Sarangi congratulated the interns and said the internship had sown the
seeds of understanding humanity and human rights. He expressed hope that the participants would make
meaningful contributions to society after learning from distinguished experts during the programme.

NHRC Secretary General Shri Bharat Lal stressed that learning must be accompanied by unlearning prejudices to
evolve as responsible citizens. He said values give meaning to knowledge and skills and encouraged interns to
stand up against injustice as human rights defenders.

Joint Secretary Saidingpuii Chhakchhuak presented the internship report outlining the achievements of the
programme and announced the winners of various academic competitions. She commended the dedication and
active participation of the interns and urged them to uphold the principles of justice dignity and equality.

The ceremony concluded with a vote of thanks by Lt Col Virender Singh Director NHRC India. Senior officers
including Registrar Law Joginder Singh and Deputy Inspector General Investigation Gaurav Garg were also
present.

The internship featured sessions by eminent speakers from NHRC and other institutions along with field visits to
Tihar Jail a police station and an NGO working on women and children issues giving interns practical exposure to
real world human rights challenges.
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After search of 200 villages, man accused of child labour arrested

Tribune News Service | Chandigarh, Updated At: 02:27 AM Jan 11, 2026 IST

After four months of investigation and technical surveillance, Haryana GRP have arrested Anil, who is accused of
forcing a minor boy from Bahadurgarh into labour during which the child’s hand was severed in a fodder-cutting
machine.

The incident came to light in August when the police received information about the boy's severe injury and
immediately initiated proceedings under the Child Labour Act and relevant Sections of law.

At the time of the incident, the child was in a state of psychological trauma and unable to provide clear details
about himself or the accused, making the investigation extremely challenging. Considering the seriousness of the
case, Superintendent of Police, Railways Haryana, Nikita Gahlot formed a special investigation team comprising
cyber experts and experienced officers from multiple districts.

The investigation team conducted an extensive search across more than 200 villages spread over 200 km covering
Kaithal, Jind, Rohtak, Jhajjar, Bahadurgarh, Sonepat, Panipat, Nuh, Palwal and areas of Delhi including Narela,
Nangloi and Shahdara, as well as Sahibabad, Ghaziabad, Aligarh and Baghpat in Uttar Pradesh. During the
inquiry, the National Human Rights Commission directed that the child’s statement be recorded again under
supervision of specialised experts. Based on the available information, the identity of accused Anil was verified
through the Haryana Education Board, Uttar Pradesh Education Board and gram panchayat records.

After months of evading arrest by frequently changing locations, Anil was finally tracked down with the help of
technical surveillance and ground intelligence. He was arrested from the Gautam Buddh Nagar region of Uttar
Pradesh where he had been working at a dairy and constantly shifting to avoid being caught.

Following his arrest, Anil was produced before the court and subsequently sent to Jhajjar district jail. The special
investigation team formed by GRP to crack this complex case has been awarded a commendation certificate.
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I 3ifchal WSRY =T SMigiel bl STRI IWH ohT Tehed folaT TIT 9Tl 39 fAafde A IfAaR ot smaifSia 3TRREs s o 23] &
o1 garelt T 3 qof qrelT oheeh 58 SAYAYd ®U @ Ythel S & felg Ufdagar siife & 2|

s HaTel TSI o AANTT §iRUTe XMerd 3R efiReg UelTq Higd &g HgIgTe! = ehal foh It i ALy AardepR 3w, AETg Afger
3T, ueer & gt St Gt gen Ratfa gigel ot sirg giar strem g 379 sifchdT gxameris & aftha oik geRas ggalt 6t
3rger <y SITeeft

Sifehar Wil IS f&d v fAsht Raré # Rawifwe & ®u # owriza off, S ue gwrasrel! Ixdeg urél wrerdr o Ad1 g & @ifia
# o

AT 3R TIEGT T FTUT 37 hY YFIHTT hald H3T 39T el § I TS | I5i- ATHe! IR ThRITH $@ U] 39 Hidh TR gikaTe
red, R vy, SifAd U4, T g Srare, A o, S g fa, g g wom, @i gasht, fAfaw surema Aisg 2

g9k 1 ival fAd ac!, Bdg g dar ik et AgraeHt ot off o= €ig g

fafoa wrezsl & A 31T deat & SER, 39 WR dd UHTERITe! Aferidl ohl UHd et o flQ 7u=T TRAT & FHSHdT e ol rgfad
3R emfdes ST I AT ST 614 59T ARt foha, dt 3T ARiRkes Safts fobar maT 8fik sidar 3 A\ g e &t )
el R AR gRT H& 3 9gerd! i TTsiia HRIATE 1 &8 faar 7 g, auTfd 39 ueor & J$ &g 1R U971 oiret off argafRa &
—faRtyeny daTeRfad “VIP” Sfadl hl UgdT, STk ATGIeT hl AR aUT ISTHIfdh UHTE <hl 3TeiehTd |

g1cT 81 # SfiAeht e Trer gRT fohg 7T Gerrdi A g4 Smeihrai @t 3R sifeies aet faam g1
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death-case-cops-booked-sc-st-act-suryapet

JAHTHT: gfeld Sl bl Hid At 7 gfed stfaenrial tr SC/ST Qe & dad & &ol, Al ol fAIhId WR g8 ShRars

TR Ta-SIcT H &G hdl e o1 Y Hid A1t § J81 HRaTs; Hiers weds, THaTE & adrgan, 71 & [Rierd w gfow sifderial
& e 7efik awrei # &y il

Rajan Chaudhary | Published on: 10 Jan 2026, 1:00 pm

gafde: deiTHT & gaide fSet 7 e gfeld fammredi= &at (Reie OsR) 6t dia & At 7 gfers sifdeniar & & a8t srkars 6
TS 81 hiare SteadT Sher IgH A har i g & & s &t Af, e dfeldr Sl f1eprrd & are gfedeniial w gart Amen gsi faar
TIT 81 39 PRATS & dgd AP o THIHTS YR Y51 3R Plarg UHIT HeTg ydTy felmd ot Areig fovar mam 81

AT & QRT AAT?

BIeutt & TR, g AT AHET (STURTE T&AT 245/2025) SC/ST (AR fAaron) Hante sifdfaad, 2025 i arrsii & dgd gst
ek TT €1 cTeh AT AL GORATR He-SieT H & &, STgi 16 AefaR 2025 el Ug °eHT g3 | aTa H, Fcharrang & e sreudrel # gerrst
& SR TSI < 7g 8 77 o

HeAT & 916 I H §ORATR Yferd W # Siuagaed (BNSS) &t &RT 196 & dad SoRTe Hw&dm 223/2025 &1 &6t 718 off | 39 Arel
b ST TE AFETERR SRT (NHRC) & feen-fdern & Srgar & 5 @l 81

dtems Feifaa, fAsaer S & smeer

SNLT Y AT gRT 21 77 fARRIA & e ULTE 3 & heH 33U &1 hiare Ao dtens ol dehrer guma & Refad (gads) o= fear man
2, STafeh Reigr TaanE o1 aargen o faar mar g1 sira & ureffar ofk fAsaerdr smmg v & fag sifaRea gferw meifdsre (Fed-aa
1) = et Sftemat & Srugd! Sit. A ot 30 A o1 S SifderRt (10) Rger famar &1

difed aRar &l e 4.12 @ra &1 genasn

Boadt sfter gt = Famn fos forem gemem A difgd afkar & fag 4,12,500 w93 6 gamaen iy #eR S off | T iy gafde gadt &.
RITTET RT WSt 71T WA oh SR TR Tepd chl 5| deiTHT T5d THHT 3R THET ST & 3reaet A 26 faweR ol Irsier i Af dferar
oh! G3TerSt T ek TiaT ATI Yfeld &l g1 & fob QT gt ATHel # Haifdd gt graami & dgd 3 &l Hrars SRl 8l


https://www.themooknayak.com/dalit/telangana-dalit-prisoner-death-case-cops-booked-sc-st-act-suryapet
https://www.themooknayak.com/dalit/telangana-dalit-prisoner-death-case-cops-booked-sc-st-act-suryapet

Patrika, Online News, 11/01/2026

b
NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://www.patrika.com/health-news/typhoid-outbreak-india-
causes-symptoms-prevention-20246667

Typhoid Outbreak in India: &7 3TUch el § U 31T 38T & AT SHARI? A1TET § §aRTG dch thel Lot SR

Typhoid Outbreak in India: ¥TRd & g & A CTSHISE duil & thet BT &1 G U Hh! T TS aoTg gl ST cISHISS h
F&TUT, ThIRUT, SATST SR S=ITg & ST 3|

2 min read

Dimple Yadav | Jan 10, 2026

Typhoid Outbreak in India: ¥Rd & &g a3 & A 3 (a1 TSHISE ool & thel 8T 81 ORI & MR, STR UGSl & Yex AgeT
3R AT F BERTETE ST ST ¥ TR AT TTH 311 38 &1 Siaed 3R W TSifd! & SIJHR, $Hh! Tad I8! goig Ui & gt
T GO BT &1 h3 S8l IR HIaST &l Tt Ui &l a1 | et T &, e & iR ug 38 &

ga a1 a9 F81 HROT

TR | ST o SR UdT Tel b 78 f9wrg 78 urHt Y ursuersT § SHig-SiTg ofidht 81 8 ofichot <t aeig 9 TeT Ut 91t g A
et e, fored rewTgs & SSiAT ATHe A 31U glelTd &Y 7fiRdT @l a@d gu A AarfaehR ST (NHRC) =+t 39 dHd )
G foram g1 Uex FieeT & off &g Qaedi & AT A 7iaT g1 7 & 918 @R, U 56 3R dhAsiRy ol 1hrd Hll 98] eaxieas | $o
SelTeht & UTH & thiehel Bifeithid daRaT &Y AT SareT uTé 7 &, it dart TguoT &l Tahd &1

TTSHISS T & 3R hd thetar &

CTSHISS Udh TR JeIRTet fHART 8, St Salmonella Typhi A1 & SeiRar & gidt g1 a8 71a a1 3R gfva @M & SiRT e’k A waer
AT 2| STl 9T U1 3R W dT Y ShHl gl 8, I8T CISWhIgs ol @axl salel 3&dT 2l

TTSHhISE o 31T Tefur

31 T4 STIsft & AR TTEHISE & A&T0T SHAR TR ThAUT & 6 § 30 &7 91 d@d &1 378 aaR a9 IR, fiREd, FawiN, Idd],
O 5<, G IT el LMTAA & | THY TR SelToT 7 81 df 3ffd & 8¢ a1 G & Tehor S} 7efiR f3apd oft gt anelt &1

gaToT 3R Fadt f=iar

31 "y Sheft (Rfdhaar sifdert) MD fhfSifas & SaR cstiss o1 st Cearifees & |@9q 8, Aifch Siaexl ol She-T & foh 31d g
HIHC! H ST T 3R A gl 8T g Gelariifee ST Teh a8t gHld! -l ST 38! 8, 39y g Jad SR g
TSHISS O T4 & 39T SU™T

T g1 fUg: urt ot IaTeaR AT fiheer avdh &1 Ul

g1} Y AHIS: E@HT @H & Ugd 3R 2 & 915 g 9 g1 iy

18R <1 WHT hH WY WHH Gol # [He Irel @HT S1aias il

ErpTeRRuT: It 3R ST aTet SetTepl & X@A aTell ohl CTShISS ahl dYehl STe) eliTaTy |

gemE i fSFeRY: it &6 urguerss s deT 3R FRafia Stiw agd st 81
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331 R & fafd fasafdenerat & 80 w1 A gy Uhm ot Teherargdes gxT faan

THTO T ! HeHAd IR gU AL A SHfOBR TRANT & el =R oY, AU = el fob Se-1RId T I o1 H foraia
SN &1 3R Sfiee & Aerdg @i & fag diast &t e daT e &

gfaf® fafa: 09 JAN 2026 8:36PM by PIB Delhi

TR AME SfUBR AT (TTIGSREHY), WRA T IR ATE Hi fdex eINT TR (Ssegaimsdt) SiTeT =g facel # HUF goTT| 3T MR &
fafea faeafdemeral & 1,485 & FaTaT Sirde Urtd gU S8 & 80 © ahl AT 7T 3R 34 BT A 39 YT &l Ahardrgdes g1 fhar|
THIG T ! HaHAd IR gU, TSR & Sreder (e dY. IATGSHUIA = gl S 36 WU 1 Hehds ufiggai &l die et
ATYeh ST 3R ATHRIETOT ST TEIAT &1 & dTich $HM o dR TR 3 SfiaH H $o Jod I8 Toh | THRT 3623 SIITET SIH]d AT 3R
Shee & Herde @iei & fAT daa i cTeteh AT BT 21 31T 31T ST $9H & 3R ohel St 3O &, I s ufage’ gt =nfdul

39 I1d W 9R ad g foh &= =il & dian 511 Gendl 8, =arasfd Imrgsmuae 3 &gl fobs Sfte # gaft 39 a1a w AR @t g o gam s
T AT TEG T 8, I8 T T SR &= & e | Igi UfAgisit & g foha foh 3 gesifiu & SR g1feat fhg 71g 31 a1 TeR &
3R AraTfahRI & TRgst sH |

Igi7 ot o fig] (3e) A2 & fafe Rt @ odt &1 59 g, ST Toh-g@R ot S 3R THE™ ol 3aER Wa aheell § o gaRT
Q2T ST B HTAVT T IGTERVT &t §U I7a 1+ hgl foh AT SR FIqfH @ 931 1S et €T & R 3% oo 391 § WR er Anfen|
ufggall el qeTg ad §T, TTUHSIRET & Ha®, =rH[d (1.) fored T areft A &gl fob 39 ge-ifry & Aread & gOHT 3R Aarideart
& Ufd THgT UaT & 715 &1 37 F© dgdii- il & g ol 3a¥R e, fS=giA Aarfder d & ar # =1 79 3R fFar aren fhg)
3Bt 372N e Fil fob F TaTST Y A<t & foiw Trefes Aie 71

S99 Uge, TUTSIRE! & Agrafa o wRd <iTel 2 el b 3resT $UT S & oIy $© gatugl ik erd yRomai sl et ST &
STt & fStae fob divgm | wrggemdt & arer geifa 9 eraeR Sfteer, ke, gwr 3k fAPRR & aR § gAY 99T ot 9e1d &l
SRR #, A 91 7 BId & ST §9 YA &, To! 96 F© Iac1 od & | 9T 3827 3R HAl & I T A h1 HIg AdId gl &1 IoiA
ufregar § amurg o foh @ Sitae # 3, i, e 3R I838 & A1 3raef ArTRes o | Agrafad A ahel foh $eHfy & arg, uftg
AR 387k & | 35 THIST bl SgaR §-H o ol Tt el & R simarst 3a+! anfgl

TSR i T g SfdTys Segene A g Ruld uegd bt [ uiomd &t Iuafedidt uR gemer STa 7T 3R g&deh
wften, gu Rod Uistee duieem g wryor gfaaifiarst & fastaredi 6t giyon 6t 721 Igi R T & SR ufeggsit Fi ufdagdr, am
3R Tt urfierdt 6t wrrgar 6l 35 378 goft & foiw =arg, RT3k gumar & R &t sraama &1 oft emug faham|

THRIE &1 FHII TSR &h SRR difte-c eheiet dig g & U=IdTe AT o 1Y 3Tl $9 ¥R R TITIIRET & aRs
SRt sft Siifiier &g, AoRgR (fAfd) ofiR sft kg i, Rt Sdaer STt (ST fgd 3 @b Sufeia

ZeHIRIT U # TIUTSIRYT & Siexed, 9awl g as sffdeniial, fafea smam ofk #amerdt & Sard ik gd aRs siferesrivat, e
iarsdt Tret & ufafafdet aur s fasival afed S-Am gerrei & o nfie &1 ufeged 3 g S, gfaw R ok

TUUIE ISR Gsitan o thies fafie +ft forar a1fs & areafdes gfan &t grifaat ofk amarfdert @ 92 emagiRe uggsit &
ygel gast ot g1fie e 9|

teh/hdt/vad

(Refisr ammdEt: 2213143) a1miges Ued : 92
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o i <t FRTRTT A Hieftang Sira <t 7 el STriEst = St

Samvaad editor January 10, 2026 1 min read

T3 fReett: TaTdt ITRIGET el F SRS TBR gRT SHfhdT geTehis i Hietang Sig HY Txgfa ot WiTd a7 BHeH Iarn g, qry &
qiv i & o S gt i & forelt fAfén o9 Y qvea & g smo)

JeTHt ST &1 e & foh Tg AT AT THR & et Repls et e # T&d g ol 718 8, STl ehs IR SURIATT bl TRET0T o 3R

A 6 fraraidt Ha arer BT 81

o9 faaif & venfaat 3 g & s &t e I & 3517 I8 WA had Jad URSH! Sl $e0T & AR i 8| Fafe 3 get
foh STar afks uget +ff I8 7T R g 9.9 9 W HRaATS I T8 ga |

A1 3 W foha o w9t srictarenrt STRIEE! sifchdT giTenis ot FuTRaeh efist ach Ugam o7k GITSal i el & el el e &
fT ufderg 81 3517 gt fob 8 AT A IS hidra! ol et ST 3R 1 &1 hig Hher BT STwr |

TaTet WS = Sifthar YR =T it STRT 3@ ol Yehed foiar 3R AAaR &t SmaifSid STRRdS s ot 2grardt gaedq 33
SIfcialg T STl bl |

s vardt Aareil S gkure Wraa ok € yary 3 gamn foh At AFaTtdeR ST, AT AT STRINT, UQeT & chatd HAT dT
faffaa gigsl ot 71 diues Ama | Tfchd 3R RIS TganT i 7T Sl STg|

Sifohar Wsrt ITREs & gah fAsht Raté & Rawifwe & wu # erika off... St wrorar & grasimedt AdT1 & g & @i & o7 39 M
hedig w:ft a1 ewer, T Sife aort, Rds g var ofik o1 HeTereHt o i | 39 Hid W gRuTet Weq, ik vam,
e Ud, T T Eirard, JAST o, SiTd &g faw, 8RR &g wrom, gis gl oik fAfaw sureary sufea 2

dT & SER SHfehdT TR STITeh UHTaLMTel! Sferid hl Q2T A h [o1Q ST SaTa ST 7T, I9ch TTRHAT T & fohdT 1. 3R
faRter e R 38 LRI Safisa & are ey g o1 IR s=mar mam)

BTcTifch R =TT A G ARl bl 3TSia BRI hl Tl GATS 6...[he ot g 7ivfR usr srgaia g—fAtweRR “VIP” aferat
<Y ffren, saTues TTfieT iR IeTHIfde uvTa Geiet aneietd | gt g # Sffer TTer gRT R 7T Gerrdl A g neichiai @t 3R stfdeh
g1 fear &1
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slaughter-at-slaughterhouse/3069701

MUTe MHY hg; TWilex g9 A Mg R NHRC T, i rpaRl UR dedh! ddar

Bhopal News: situret & sits fiem & a1e Ueh 927 faare @sT gt T . ULma = it TR i & wifex 189 &t At o fear .
5 o At g s IR (NHRC) 3 off 56 A ot W fovam & ok 39 R ARToTh S1aé 8.

Written By Ranjana Kahar | Last Updated: Jan 10, 2026, 01:48 PM IST

Bhopal News: siuret & T Sied et I geAT 3 gemafes Ren ok At sgawen w ik ot @2 o= fRu €. 17 fRger &t
37 ot fag HiaAT A Yfeld gsaanc’ & A1HA Ueh ¢eh ohi enT, faH ehfAd dR UR oTHIT 25 & 26 ¢ HiH 1. geh ehl Sied ahx folam man
3R A & Juat SI19 & g 9 7g 3. ROl o & a1g a8 grar foran o A it o1 8ik da 2% & Fdis A snfdeive dR «®
$aHI g hi foh 9 T & 19 o1, 39 A & 918 T AFaeR SRt (NHRC) = et ufafeear 4 8.

TWATer 5139 | 7MY ahied hl ek 9seht NHRC

S AT H, A2TTel gA AUSeH hHILM & Tewd fUdich gt = ieret Hifear ur uite eheeh S7ut ARSI SR <hl. I ferer fah,
'ioTe & TR 08 F 94 TR A & TWiier 8189 H 7 g1 & 71 i ot Och R & da- & ATH 8 UhsTY 31dd I9sT & f[asg
forenrard oft foh @t arder SivaTaeft gEdfea et fiuTe @ e 71 heft FRarar 8. &9 gfe ot ST & fAcer fiu & qaeard gfere A

ST & AT I g1 T A X gHEh! St (RGT U i off ITh SR df R A7 8t 39 ShledT &l TaTe 8. daf 37d a9 HRY
foh f & fohe SThER W qehaAT I11 T1eY’ ?

3B 3T fora o 'guehl 578 T § iUTet 3 STeHYR BTa-T # 7d uglefi & d & fAs1e & fag 5 avig 6 SRR AFTd § 41
38R (carcass) wiie i 3t 3 T & UTd 8. A GF1 @3 39 9 919d o gl 3R 1Y Sivaraeft geafsat &l Sifg e 3 HiaTe
I g5 A1 A & 163 @WasAT .

S STIY GRT ATHAT

geAT 17 f3HaR 2025 i 7 &6 Fa1s S W@ 8, 51 g @aHl o riehdtetl A gfeld qeaTer & HIY Ueh Wiatel goh ol Ichahe STid aht
oft. e I demeft & SR ITH TSt AT H HiY U1 71 1. e H e 25 S A oTal g3 U1, URIHe Siiw d g ded 9 3 foh
I At T & HaE & S Y Fadt Y < 2t of. g dwrel i fewrad w gfow A go afgd 719 @t Sed o Judt Siia &
foIQ srRieTerrett 4t 2. are # o1 Ruté # 779 o MAig g &t I g1 718, ST & SR g it 1R Fetran gar fos ag Mg TR A &
STEpd TicR B39 ¥ &l goh & s fohar T .
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